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Petition(s) for Special Leave to Appeal (Civil) No(s).26 94/ 2004

(From the judgenent and order dated 1 4/ 07/ 200 3in FAFON. 1822/ 200
'}'heﬂrGHCClJRTCFJUDICATUREATALLAHABAD)
HAS H A M Petitioner(s)
VER SUS
TAS HABBARHISS Al N & ORS. Respondent ( s)

(Wth office report )
(FORFI NALDSPOSAL)

Date: 01/ 08/ 200 8 This Petition was called on for hearing today.

I-|O\I;BLEDr. JUSTI CE AR I T
HONBL EDR JUSTI CEMKUNDAKAMSHARMA
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|

For Petitioner(s) M. Arun Ku ma r Beriwal, Adv.

For Respondent (s) M. AK Rai na, Adv.
M. Rames hwar Pr as a d Goyal, Adv.

M. Saneer Nandwani, Adv.
M. KL. Nandwa ni, Adv.
M. SKM sr a, Adv.
M. Debasis Msra , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Call after one week.

( Shashi Sareen ) ( Vijay Aggarwal )
Court Master Court Master



